GOVERNMENT OF INDIA
MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF SCHOOL EDUCATION AND LITERACY

LOK SABHA
UNSTARRED QUESTION NO. 3257
TO BE ANSWERED ON 9™ DECEMBER, 2019

Sarva Shiksha Abhiyan

1t3257. SHRI KUNAR HEMBRAM:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to
State:

(a) the details of works extended by the State Governments under Sarva Shiksha
Abhiyan during the last three years;

(b)  whether any constraints related to funds are being faced in implementation of
Sarva Shiksha Abhiyan;

(c) if so, the details thereof, State-wise including West Bengal along with the
reaction of the Government thereto;

(d) whether the Government of West Bengal or any other State Governments
have demanded for allocation of additional funds under this scheme; and

(e) if so, the reaction of the Government thereto?

ANSWER

MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SHRI RAMESH POKHRIYAL 'NISHANK")

(a) to (e) Sarva Shiksha Abhiyan (SSA) was operational till 2017-18. The
Department of School Education and Literacy has launched an Integrated Scheme
for School Education — Samagra Shiksha which subsumes three erstwhile Centrally
Sponsored Schemes of Sarva Shiksha Abhiyan (SSA), Rashtriya Madhyamik
Shiksha Abhiyan (RMSA) and Teacher Education (TE) from 1% April, 2018. Samagra
Shiksha focuses inter alia on improvement in school infrastructure in all States and
Union Territories by providing support for various interventions like upgradation of
schools, strengthening of infrastructure of existing schools and provision of
composite school grant to every school for providing a conducive learning

environment, at all levels of school education.

Under erstwhile Sarva Shiksha Abhiyan from 2016-17 to 2017-18 and
Samagra Shiksha effective from 2018-19, States and UTs have reported

construction of 8343 school buildings, 76594 additional classrooms, provision of



6255 drinking water facility, construction of 31903 Boys’ toilets, 23623 separate girls’
toilets, 10286 CwSN toilets till 30.06.2019, at the elementary level.

Every year, Annual Work Plan & Budget (AWP&B) under Samagra Shiksha is
prepared by the respective States and UTs based on their requirements and
priorities for various interventions including strengthening of the school infrastructure.
These plans/estimates are appraised and approved by the Project Approval Board in
Ministry of Human Resource Development as per the programmatic and financial
norms of the scheme, availability of budgetary resources and physical & financial
progress. The Central share released to the States and UTs including West Bengal
for 2016-17 and 2017-18 under erstwhile scheme of SSA; and for 2018-19 under

Samagra Shiksha is at Annexure.
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ANNEXURE

ANNEXURE REFERRED TO IN REPLY TO PART (a) TO (e) OF LOK SABHA
UNSTARRED QUESTION NO. 3257 TO BE ANSWERED ON 9™ DECEMBER,
2019 ASKED BY HON'BLE MP SHRI KUNAR HEMBRAM REGARDING SARVA
SHIKSHA ABHIYAN

State/UT-wise statement showing Central share released including West Bengal for
2016-17 and 2017-18 under erstwhile scheme of SSA and for 2018-19 under
Samagra Shiksha (Elementary component)

(Rs. in lakh)

Samagra Shiksha

S. State/UT Central Share Releases under SSA (Elementary
No. component)
2016-17 2017-18 2018-19

1 | Andaman & Nicobar Islands 479.14 1945.53 1401.96
2 | Andhra Pradesh 63302.18 70431.00 86308.00
3 | Arunachal Pradesh 19956.64 23022.07 29978.32
4 | Assam 87652.30 123584.00 143658.61
5 | Bihar 270688.45 255797.00 296059.04
6 | Chandigarh 3333.56 9265.50 6723.56
7 | Chhattisgarh 59262.77 67412.85 72117.00
8 | Dadar & Nagar Haveli 1068.37 5476.54 3381.89
9 | Daman & Diu 300.00 1038.57 522.87
10 | Delhi 8306.20 10976.90 10059.38
11 | Goa 869.11 862.60 960.88
12 | Gujarat 77740.52 65046.00 63671.14
13 | Haryana 32000.88 36355.00 33724.54
14 | Himachal Pradesh 12825.46 30874.00 31562.77
15 | Jammu & Kashmir 107250.05 153797.98 139981.44
16 | Jharkhand 50945.73 58984.54 67990.00
17 | Karnataka 54495.51 54882.00 55825.00
18 | Kerala 11316.74 13680.00 20646.99
19 | Lakshadweep 239.87 406.52 223.56
20 | Madhya Pradesh 154455.08 173814.00 199290.74
21 | Maharashtra 60369.65 64232.00 76164.16
22 | Manipur 4405.31 18377.00 16775.73
23 | Meghalaya 20067.01 33579.51 21977.66
24 | Mizoram 10934.31 12000.34 11205.68
25 | Nagaland 10725.35 11717.00 11136.12
26 | Odisha 70423.00 86612.00 104898.99
27 | Puducherry 304.68 622.73 638.84
28 | Punjab 30002.69 31665.00 36510.00
29 | Rajasthan 182578.48 198973.00 229231.00
30 | Sikkim 3479.24 5684.35 4665.48
31 | Tamil Nadu 82111.30 86644.00 106138.15
32 | Telangana 41776.09 44244.72 54901.43
33 | Tripura 19190.95 20220.38 20284.88
34 | Uttar Pradesh 505433.98 424980.68 447268.82
35 | Uttarakhand 25268.98 62499.00 44738.75
36 | West Bengal 82185.33 89657.00 103052.00
Total 2165744.89 2349361.32 2553675.39




